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14.48 hrs.
MATTERS UNDER RULE 377

(i) NEED FOR UNDERGROUND SURVEY IN
CHHATTISGARH ARRA OF MADHYA
PRADESH.
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(ii) RELIEF MEASURES FOR FLOOD-
AFFECTED PEOPLE OF GORAKHPUR
DISTRICT OF U.P. AND CONSTRUC-
TION OF PROPOSED DAME TO CON-
TROL FLOODS.
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(iii) NEEP FOR ENHANCING RATES OF
POST-MATRICULATION SCHOLAR~
gares To S.C. AnD S.T. STUDENTS.

SHRI ARJUN SETHI (Bhadrak):
Mr, Deputy Speaker, 8Sir, under
Rule 377 I want to raise the follow-
ing matter of wurgent public impor-
tance.

Post-matric scholarships ares awar-
ded to Scheduled Caste ang Sche-
duled Tribe students at rates ap=-
proved by Government of India
Different rates are prescribed for
studentg of different groups as indi-
cated in the scheme of Post-matric
scholarship prepared by Government
of India.

In the schemea it has been provid-
ed that Rs. 70/- p.m. for boys and
Rs. 80/- p.m. for girls will be given
for general courses upto graduate
level. Over and above, the rate pres-
cribed by Government of India, the
State Government of Origsa are



